
FORM G 
 

INVITATION FOR EXPRESSION OF INTEREST FOR SHRINATHJI BUSINESS 
VENTURE PRIVATE LIMITED OPERATING IN REAL ESTATE AT JAIPUR 

 
 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 
SL. RELEVANT PARTICULARS 

1.  Name of the corporate debtor along 
with PAN & CIN/ LLP No. 

Shrinathji Business Venture Private 
Limited  
CIN No: U45201RJ2011PTC037227 

2.  Address of the registered office 171, Officer Campus Extn. Sirsi Road, 
Jaipur, Rajasthan, India– 302021 

3.  URL of website NA 

4.  Details of place where majority of fixed 
assets are located 

Block- A, Guman Eternity at plot Nos. 
GH-1 & GH-2, Subhash Nagar, Shastri 
Nagar, Jaipur 

5.  Installed capacity of main products/ 
services 

NA 

6.  Quantity and value of main products/ 
services sold in last financial year 

NA 

7.  Number of employees/ workmen 0 

8.  Further details including last available 
financial statements (with schedules) of 
two years, lists of creditors are 
available at URL: 

The details can be sought by sending 
an email on 
cirp.shrinathji2024@gmail.com and/ 
or Virtual Data Room in accordance 
with the provisions of the Code and 
Regulations made thereunder. 

9.  Eligibility for resolution applicants 
under section 25(2)(h) of the Code is 
available at URL: 

The detailed invitation for expression 
of interest which shall include the 
eligibility for resolution applicants 
under Sec 25(2)(h) of the Code can be 
sought by sending an email on 
cirp.shrinathji2024@gmail.com 

10.  Last date for receipt of expression of 
interest 

02/12/2025 

11.  Date of issue of provisional list of 
prospective resolution applicants 

12/12/2025 

12.  Last date for submission of objections 
to provisional list 

17/12/2025 

13.  Date of issue of final list of prospective 
resolution applicants 

27/12/2025 



14.  Date of issue of information 
memorandum, evaluation matrix and 
request for resolution plans to 
prospective resolution applicants 

01/01/2026 

15.  Last date for submission of resolution 
plans 

31/01/2026 

16.  Process email id to submit Expression 
of Interest 

cirp.shrinathji2024@gmail.com 

17.  [Details of the corporate debtor’s 
registration status as MSME.] 

NA 
 

 
 
 
 
 
 

IP VIKAS KHIYANI 
Resolution Professional 

In the matter of ‘Shrinathji Business Venture Private Limited’ 
IP Registration No. IBBI/IPA-001/IP-P-02738/2022-2023/14194 

Reg. & Comm Address: 910, 9th Floor, Ajmera Sikova, Opposite Damodar Park, Nityanand 
Nagar, Ghatkopar West, Mumbai-400086 

E/ cirp.shrinathji2024@gmail.com/ cavikas.khiyani@gmail.com 
AFA Validity Date: 31/12/2025 

 

Date: 17th November, 2025  

Place: Mumbai  

 

 



TheINdIaNexpress12 Tuesday,November18, 2025

Possession Notice (For Immovable Property) Rule 8-(1)
Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance
Ltd.) (IIFL-HFL) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise
of powers conferred undersection 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by
the Authorised Officer of the company to the Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to
the borrower and the public in general that the undersigned has taken possession of the property described herein below in exercise of pow-
ers conferred on him under Section 13(4) of the said Rules. The borrower in particular and the public in general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge of IIFL HFL for an amount as mentioned herein under
with interest thereon."The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears the dues
of the "IIFL HFL" together with all costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the secured
assets shall not be sold or transferred by "IIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets.

Total Outstanding
Dues (Rs.)

Name of the Borrower
(s)/Co-Borrower(s)/

Legal Hier’s

Description of the Secured Asset (Immovable Property) Date of
Demand
Notice

Date of
Posses

sion

For, further details please contact to Authorised Officer at Branch Office: Plot No.93-94,First Floor,Jai Complex, Road No. 2, Alwar - 301001/
Ambition Tower, Plot No. D-46-B, Offices No. 307 To 312, Malan Ka Chauraha, Agrasen Circle, Subhash Marg,C-Scheme, Jaipur - 302001/
or Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana.
Place: Jaipur, Date: 18-11-2025 Sd/- Authorised Officer, For IIFL Home Finance Ltd.

Mr.Jagdish Bairwa Mr.Gopal
Mrs. Kamla Bai Gopal Milk

Jagdish Contruction
(Prospect No
IL10266230)

All that piece and parcel of the property bearing Patta No. 5541, Missal
No. 132, Khasra No-378,379,228,227,227,Area Measuring 960 Sq Ft.,
Situated At Village Dholara, Bundi, Rajasthan-323001-India. Area Adm. (In
Sq. Ft.): Property Type: Land_Area, Built_Up_Area,Carpet_Area Property
Area: 960.00, 875.00,650.00

Rs.282596/- Rupees Two
Lakh Eighty Two

Thousand Five Hundred
Ninety Six Only

11-08-
2025

13/11/
2025

Mr. Udai Chamar
Mrs. Gita Devi
(Prospect No

976534)

All that piece and parcel of the property bearing Patta No 25, Upreda,
Bhilwara, Rajasthan 311408 Area Admeasuring (In Sq. Ft.): Property
Type: Land_Area, Built_Up_Area Property Area: 510.00, 510.00

Rs.333479/- Rupees
Three Lakh Thirty Three
Thousand Four Hundred

Seventy Nine Only

25-04-
2025

13/11/
2025

Mr. Raju Mali Mrs. Kanta
Devi (Prospect No

IL10332305)

All that piece and parcel of the property bearing Patta No 30,Book No 124,
Khasra No. 1139, Village Fathegarh, Sarwar, Distt. Ajmer, Rajasthan,
305412 - India Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built-Up_Area Property Area: 1001.00, 400.00, 516.00

Rs.388886/- Rupees
Three Lakh Eighty Eight
Thousand Eight Hundred

Eighty Six Only

13-05-
2025

13/11/
2025

Mr. Shravan Kumar
Mrs. Santosh
(Prospect No
IL10413291)

All that piece & parcel of the property bearing Patta No.38,Book No 25,
Vill. Chak 6 Blm, Tehsil Srivijaynagar, District Sriganganagar, Rajasthan,
335704,India Area Adm. (In Sq. Ft.): Property Type: Land _Area,
Carpet_Area, Built-Up_Area Property Area: 2625.00, 1420.00, 1767.00

Rs.518996/- Rupees Five
Lakh Eighteen Thousand
Nine Hundred Ninety Six

Only

11-08-
2025

13/11/
2025

Mr. Nandbihari Mr. Ramhet
Meena Mrs. Ramkanya Bai

(Prospect No
IL10425374)

All that piece and parcel of the property bearing Patta No. 456, Khasra
No. 234, Near Govt. School, Village Boradi, District Baran, Rajasthan,
325205 - India Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built-Up_Area Property Area: 1200.00, 550.00, 647.00

Rs.296631/- Rupees Two
Lakh Ninety Six

Thousand Six Hundred
Thirty One Only

11-08-
2025

13/11/
2025

Mr. Latif Mohammad
Mrs. Shabana Bee Muskan
Floor Mills And Kirana Store
(Prospect No IL10459272)

All that piece & parcel of Kramank 161, Plot No. 126, Khasra No. 2540/
2443, Situated In Village Baswara, Tehsil & District Banswara, Rajasthan,
327001, India Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Built_Up_Area, Carpet_Area Property Area: 2400.00, 1440.00, 1224.00

Rs.443275/- Rupees
Four Lakh Forty Three
Thousand Two Hundred

Seventy Five Only

21-06-
2025

13/11/
2025

Mr. Sultan Mrs. Sunita
(Prospect No
IL10497265)

All that piece and parcel of Patta No. 42, Book No. 624, Area Measuring
1057 Sq Ft., Situated at Vill. Lakhasar, Nohar, Hanumanagarh, Rajasthan
-335523-India Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Built_Up_Area,Carpet_Area Property Area: 1057.00, 253.00,177.00

Rs.250336/- Rupees Two
Lakh Fifty Thousand

Three Hundred Thirty Six
Only

14-08-
2025

13/11/
2025

Mr. Anand Kalal Mrs. Lalita
Devi Kalal (Prospect

No IL10528539)

All that piece and parcel of the property bearing Patta No 90, Ghatol,
Ward No 09, Kalal Mohalla Khamera , Banswara, Rajasthan, India,
327023 Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Built_Up_Area, Carpet Area Property Area: 1280.00, 896.00, 627.00

Rs.1029889/- Rupees
Ten Lakh Twenty Nine

Thousand Eight Hundred
Eighty Nine Only

21-05-
2025

13/11/
2025

Mr. Shyoji Mrs. Dwarkya
Bai Tractor Owner

(Prospect No
IL10542506)

All that piece and parcel of the property bearing Patta No. 45, Misal No.
2(145),Khasra No-110, Area Admeasuring 1575 Sq Ft, Gram Panchayat-
Ameli, Village Prempura, District Bundi, Rajasthan-323022-India. Area
Admeasuring (In Sq. Ft.): Property Type: Land_Area, Built_Up_Area,
Carpet_Area Property Area: 1575.00, 1050.00,892.00

Rs.508450/- Rupees Five
Lakh Eight Thousand

Four Hundred Fifty Only
14-08-
2025

13/11/
2025

Mrs. Arseeda Mr. Harun
Mr. Irfan Khan Mrs. Farah

Arseeda Milk Dairy
(Prospect No IL10603671)

All that piece and parcel of the property bearing Khasra No. 745, Khanpur
Mewan Village, Tehsil Kishangarhbas, Khairthal-Tijara District,
Rajasthan-301405 Area Adm. (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built_Up_Area Property Area: 4778.00, 714.00, 840.00

Rs.576783/- Rupees Five
Lakh Seventy Six

Thousand Seven Hundred
Eighty Three Only

12-08-
2025

13/11/
2025

Mr. Katar Singh Mr. Mejar
Singh Mrs. Satvir Kour

(Prospect No
IL10611048)

All that piece and parcel of the property bearing Patta No. 09, Book No.
63, Village Surawali, Tehsil Pilibanga, District Hanumangarh, Rajasthan-
335802 Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built_Up_Area Property Area: 1804.00, 328.00, 386.70

Rs.507744/- Rupees Five
Lakh Seven Thousand
Seven Hundred Forty

Four Only

12-08-
2025

13/11/
2025

Mr. Om Prakash Mr. Puran
Ram Mrs. Girdavari Cattle

(Prospect No
IL10611151)

All that piece & parcel of the Patta No. 05, Book No. 09, Area Adm. 1800
Sq.Ft, Vill. Bhograna, Tehsil Nohar, District Hanumangarh, Rajasthan,
India, 335523 Area Adm. (In Sq. Ft.): Property Type: Land _Area,
Built_Up_Area, Carpet_Area Property Area: 1800.00, 672.00, 571.00

Rs.328352/- Rupees
Three Lakh Twenty Eight

Thousand Three
Hundred Fifty Two Only

11-07-
2025

13/11/
2025

Mr. Budhram Mrs. Satya
Budhram Dairy And Milk

(Prospect No
IL10633929)

All that piece and parcel of the property bearing Patta No. 46, Book No.
43, Village 13 Apdb, Vijaynagar, District Sriganganagar, Rajasthan-
335701 Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built_Up_Area Property Area: 2700.00, 1048.00, 1233.00

Rs.299502/- Rupees Two
Lakh Ninety Nine

Thousand Five Hundred
Two Only

12-08-
2025

13/11/
2025

Mrs. Birja Devi Mr.
Rajender Prasad

(Prospect No
IL10640860)

All that piece and parcel of the property bearing Patta No 331, Ridmalsar
Village, Padampur Tehsil, Shrirangnagar District, Rajasthan-335061 Area
Admeasuring (In Sq. Ft.): Property Type: Land_Area, Carpet_Area,
Built_Up_Area Property Area: 2080.00, 323.00, 380.00

Rs.240396/- Rupees Two
Lakh Forty Thousand
Three Hundred Ninety

Six Only

12-08-
2025

13/11/
2025

Mr. Janu Mrs. Janti Janu
Milk Dairy (Prospect No

IL10647031)

All that piece and parcel of the property bearing Khasra No.3, Village-
Vrisangpur, Tehsil Kishangarh, District-Khairthal Tijara, Rajasthan -
301405 Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built_Up_Area Property Area: 1342.30, 837.00, 985.00

Rs.551784/- Rupees Five
Lakh Fifty One Thousand
Seven Hundred Eighty

Four Only

12-08-
2025

13/11/
2025

Mr. Tarsem Singh
Mrs. Chhinder Pal Kour

(Prospect No
IL10653882)

All that piece & parcel of the property bearing Patta No.1, Book No.92,
Misal No. 305, Village-37 Llwa, Kanewala, Goluwala, Hanumangarh Dist.,
Rajasthan-335802 Area Adm. (In Sq. Ft.): Property Type: Land_ Area,
Carpet_Area, Built_Up_Area Property Area:1140.00, 509.00, 599.20

Rs.456779/- Rupees Four
Lakh Fifty Six Thousand
Seven Hundred Seventy

Nine Only

12-08-
2025

13/11/
2025

Mr. Jasvindra Singh Mrs.
Baljinder Kour Jasvindra
Dairy And Milk (Prospect

No IL10660902)

All that piece & parcel of the Patta No.40, Book No.5, Misal No.176,
Grampanchayat 1 Lsm P. Smiti Anupgarh, District Sri Ganga nagar,
Rajasthan-335701 Area Adm. (In Sq. Ft.): Property Type: Land _Area,
Carpet_Area, Built_Up_Area Property Area:2686.00, 625.00, 736.00

Rs.238606/- Rupees Two
Lakh Thirty Eight

Thousand Six Hundred
Six Only

12-08-
2025

13/11/
2025

Mr. Mahendra
Mrs. Manju
(Prospect No

IL10663405)

All that piece and parcel of the property bearing Patta No.043, Book
No.70, Village-Sangathiya, Tehsil Nohar, District-Hanumangarh,
Rajasthan-335523 Area Adm. (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built_Up_Area Property Area: 1518.00, 810.00, 954.00

Rs.457789/- Rupees Four
Lakh Fifty Seven
Thousand Seven

Hundred Eighty Nine Only

12-08-
2025

13/11/
2025

Mrs. Meera Devi
Mr. Mulchand
(Prospect No
IL10674586)

All that piece & parcel of Patta No.173, Sankalpa Sankhya 04, Dantala
Mina, Jamwa Ramgarh, Jaypur District, Rajasthan-303120 Area Adm. (In
Sq. Ft.): Property Type: Land_Area, Carpet_Area, Built_Up_ Area,
Super_Built_Up_Area Property Area: 714.00, 361.00, 425.00, 212.00

Rs.293696/- Rupees Two
Lakh Ninety Three

Thousand Six Hundred
Ninety Six Only

12-08-
2025

13/11/
2025

Mr. Talesh Charpota Mr.
Rajendra Mrs. Kalpna

Cettal Milk (Prospect No
IL10679349)

All that piece and parcel of Land Patta No.11 Book No.1 Situated At
Village Masotia G.P.Masotia P.S. Talwada Dist. Banswara Rajasthan,,
India, 327025 Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Built_Up_Area, Carpet_Area Property Area: 1110.00, 1110.00, 943.00

Rs.406806/- Rupees
Four Lakh Six Thousand
Eight Hundred Six Only

17-07-
2025

13/11/
2025

Mr. Kana Balai Mr. Laxman
Balai Mrs. Bholi Devi Balai

(Prospect No
IL10689986)

All that piece and parcel of the property bearing Patta No.19, Book
No.70, Village-Bhadu, Tehsil-Mandal, District-Bhilwara, Rajasthan-
311403 Area Admeasuring (In Sq. Ft.): Property Type: Land_Area,
Carpet_Area, Built_Up_Area Property Area: 543.00, 461.00, 481.00

Rs.441662/- Rupees
Four Lakh Forty One
Thousand Six Hundred

Sixty Two Only

12-08-
2025

13/11/
2025

Mr. Fauji Yogi Mr. Madan
Lal Yogi Mrs. Bhaggo Devi

(Prospect No
IL10769437)

All that piece and parcel of the property bearing Khasra No. 677, Village,
Piplai, Tehsil - Thanagazi, District - Alwar, Rajasthan - 301027 Area
Admeasuring (In Sq. Ft.): Property Type: Land_Area, Carpet_Area,
Built_Up_Area Property Area: 3360.00, 318.00, 375.00

Rs.352587/- Rupees
Three Lakh Fifty Two

Thousand Five Hundred
Eighty Seven Only

12-08-
2025

13/11/
2025

Mr. Ramesh Mrs. Kali Bai
Ramesh Milk (Prospect

No IL10482196)

All that piece and parcel of the property bearing Patta No. 8014, Khasra
No-257,Area Admeasuring 570 Sq Ft, Gram Panchayat-
Richkidiya,Village Dhakiya, District Kota, Rajasthan-326520-India. Area
Admeasuring (In Sq. Ft.): Property Type: Land_Area, Built_Up_Area,
Carpet_Area Property Area: 570.00, 412.00,350.00

Rs.274190/- Rupees Two
Lakh Seventy Four

Thousand One Hundred
Ninety Only

13-08-
2025

13/11/
2025

Registered Office : Indian Rayon Compound, Veraval, Gujarat - 362 266.
Corporate Office : 12th Floor, R Teck Park, Nirlon Complex, Near Hub Mall, Goregaon (East) Mumbai-400 063, MH.

DEMAND NOTICE
UNDER SEC 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
INTEREST ACT, 2002 (“THE ACT”) READ WITH RULE 3 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“THE RULES”)

With further interest, additional Interest at the rate as more particularly stated in respective Demand Notices dated mentioned above,
incidental expenses, costs, charges etc incurred till the date of payment and / or realization. If the said Borrower’s shall fail to make
payment to as aforesaid, then shall proceed against the above SecuredAsset(s) / Immovable Property (ies) under Section
13(4) of the said Act and the applicable Rules entirely at the risk of the said Borrower’s / Legal Heir(s) / Legal Representative(s) as to the
costs and consequences.
The said Borrower’s / Legal Heir(s) / Legal Representative(s) are prohibited under the saidAct to transfer the aforesaid SecuredAsset(s)
/ Immovable Property(ies), whether by way of sale, lease or otherwise without the prior written consent of That please note that
this is a final notice under Sec. 13(2) of the Securitization & Reconstruction of Financial Assets & Enforcement of Security Interest Act,
2002 (54 of 2002). Needless to say, that shall be within its right to exercise any or all of the rights referred to above against the
borrower(s) entirely at their risk, responsibility & costs.

ABCL ABCL

ABCL.

ABCL

Place :
Date : 18.11.2025

Jaipur, Rajasthan
Sd/-

Authorised Officer
Aditya Birla Capital Limited

ADITYA BIRLA CAPITAL LIMITED

On account of the amalgamation betweenAditya Birla Finance Ltd. andAditya Birla Capital Ltd. vide the Scheme ofAmalgamation dated
11.03.2024 duly recorded in the Order passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all SARFAESI
actions initiated by Aditya Birla Finance Ltd. in relation to the mortgaged property mentioned, stands transferred to Aditya Birla Capital
ltd., the amalgamated company.
Accordingly the undersigned being the Authorized officer of under the Act and in exercise of powers
conferred under Section 13(12) of the Act read with the Rule 3, issued Demand Notice(s) under Section 13(2) of the Act, calling upon the
following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the date of receipt of the said notice.
The undersigned reasonably believes that borrower(s) is / are avoiding the service of the demand notice(s), therefore the service of notice is
beingeffectedby affixationandpublicationas perRules.Thecontents ofdemandnotice(s)areextractedhereinbelow:
In connection with the above, Notice is hereby given, once again, to the said Borrower’s / Legal Heir(s) / Legal Representative(s) to pay
to , within 60 days from the date of the respective Notice/s, the amount indicated herein below against their respective names,
together with further interest as detailed below from the respective dates mentioned below in column (d) till the date of payment and / or
realisation, read with the loan agreement and other documents / writings, if any, executed by the said Borrower’s. As security for due
repayment of the loan, the following SecuredAsset(s) have been mortgaged to by the said Borrower’s respectively.

Aditya Birla Capital Limited (ABCL)

ABCL

ABCL
Sr.
No.

Demand Notice
Date & NPA Date

Name and Address of
the Borrower(s)

Description of Immovable
Property

All That Piece And Parcel Of The
Plot No. 30-d, Having Area
Measuring 444.55 Sq. Yds.
Narayan Vihar, Block-o, Phase-1,
Sector-51, Vi l lage-asarpura/
Ganpatpura, Bhankrota, Tehsil –
Sanganer, Ajmer Road, Jaipur,
Having Boundaries As: East –
Road 40 Ft. Wide, West – Plot Of
Others, North – Plot No. Sc-1 And
Sc-2,South –Plot No. 29

1. M/s. Deepak Gupta, Thorugh Its Proprietor Mr. Deepak Kumar
Gupta, A-116, Awadhpuri, Near Mahesh Nagar, Lal Kothi, Jaipur-
302015, Rajasthan. Also At: M/s. Deepak Gupta, Thorugh Its
Proprietor, Mr. Deepak Kumar Gupta, Plot No. 30-d, Narayan Vihar,
Block-o, Phase-1, Sector-51, Village-asarpura, Bhankrota, Tehsil –
Sanganer,Ajmer Road, Jaipur - 302029
2. Mr. Deepak Kumar Gupta, S/o. Mahesh Kumar Gupta, A-116,
Awadhpuri, Near Mahesh Nagar, Lal Kothi, Jaipur-302015, Rajasthan,
M-9782819180 Email – Also At: Mr.
Deepak Kumar Gupta, S/o Mahesh Kumar Gupta, Plot No. 30-d,
Narayan Vihar, Block-o, Phase-1, Sector-51, Village-asarpura,
Bhankrota, Tehsil – Sanganer,Ajmer Road, Jaipur – 302029
3. Mrs. Poonam, C/o Nanu Ram, A-116, Awadhpuri, Near Mahesh
Nagar, Lal Kothi, Jaipur-302015, RajasthanM-9352836810
Also At: Mrs. Poonam, C/o Nanu Ram, Plot No. 30-d, Narayan Vihar,
Block-o, Phase-1, Sector-51, Village-asarpura, Bhankrota, Tehsil –
Sanganer,Ajmer Road, Jaipur - 302029
LoanAcNo. ABJAISTS000000668218

Deepakbalaji508@gmail.com1.

12.11.2025
&

03.11.2025
Total O/s.
Dues Amt.

Rs. 45,91,834/-
as on

11.11.2025

1
RELEVANT PARTICULARSSL.

INVITATION FOR EXPRESSION OF INTEREST FOR
SHRINATHJI BUSINESS VENTURE PRIVATE LIMITED

OPERATING IN REAL ESTATE AT JAIPUR

FORM G

VIKAS KHIYANI
Resolution Professional

In the matter of ‘Shrinathji Business Venture Private Limited’
IP Registration No. IBBI/IPA-001/IP-P-02738/2022-2023/14194
Reg. & Comm Address: 910, 9th Floor, Ajmera Sikova, Opposite

Damodar Park, Nityanand Nagar, Ghatkopar West, Mumbai-400086
E/ cirp.shrinathji2024@gmail.com/ cavikas.khiyani@gmail.com

AFA Validity Date: 31/12/2025

Date: 17th November 2025
Place: Mumbai

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Name of the corporate debtor along with
PAN & CIN/ LLP No.

Shrinathji Business Venture Private Limited
CIN No: U45201RJ2011PTC037227

2 Address of the registered office 171, Officer Campus Extn. Sirsi Road, Jaipur,
Rajasthan, India– 302021

3 URL of website NA
4 Details of place where majority of fixed

assets are located
Block- A, Guman Eternity at plot Nos. GH-1 &
GH-2, Subhash Nagar, Shastri Nagar, Jaipur

5 Installed capacity of main products/
services

NA

6 Quantity and value of main products/
services sold in last financial year

NA

7 Number of employees/ workmen 0

8 Further details including last available
financial statements (with schedules) of
two years, lists of creditors are available
at URL:

The details can be sought by sending an email
on cirp.shrinathji2024@gmail.com and/ or Virtual
Data Room in accordance with the provisions
of the Code and Regulations made thereunder.

9 Eligibility for resolution applicants under
section 25(2)(h) of the Code is available
at URL:

The detailed invitation for expression of
interest which shall include the eligibility for
resolution applicants under Sec 25(2)(h) of
the Code can be sought by sending an email
on cirp.shrinathji2024@gmail.com

10 Last date for receipt of expression of interest 02/12/2025
11 Date of issue of provisional list of

prospective resolution applicants
12/12/2025

12 Last date for submission of objections to
provisional list

17/12/2025

13 Date of issue of final list of prospective
resolution applicants

27/12/2025

14 Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

01/01/2025

15 Last date for submission of
resolution plans

31/01/2026

16 cirp.shrinathji2024@gmail.comProcess email id to submit Expression
of Interest

17 NA[Details of the corporate debtor’s
registration status as MSME]
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Whilst care is taken prior to

acceptance of advertising

copy,it isnotpossibletoverify

its contents. The Indian

Express (P) Limited cannot

beheldresponsible forsuch

contents,nor forany lossor

damageincurredasaresultof

transactionswithcompanies,

associations or individuals

advertisinginitsnewspapers

orPublications.Wetherefore

recommend that readers

make necessary inquiries

beforesendinganymonies

or entering into any

agreementswithadvertisers

or otherwise acting on an

advertisement in any

mannerwhatsoever.
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